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eorr.... to PunJab Klladl and 
Village Industries Board 
(Reorpaisation) Order 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMY): On behalf of Shri 
Vidya Charan Shukla, I beg to la) on the 
Table a copy of Notification No. S. O. 753 
(Englisb version) published in Gazette of 
bldia dated the lot March. 1969 and S O. 
918 tHindi version) published in Gazette 
of India dated the 8th March. 1969 contain­
fng corrigen<Ja to the Punjab Khadi and 
Village Industries Board (Re·organisation) 
.rdea 1969 puhlished in Notirication No. 
a. O. 379 (Enalish version) and S. O. 380 
(Hindi version) in Gazetto of India dated 
the 25th January. 1969. under sub.section 
(5) of section 4 of rbe Inter·State Corporat­
ions Act. 1957. [Placed in Lib,ary. See No. 
LT-S77/69). 

ESTIMATES COMMlTl'EE 

Seunfy-flftb Report 

SHRI P. VENKATASUBBAIAH (Nand. 
:Ja\): I beg to present the S~enty·fifth Report 
or the Estimates Committee on the Ministry 
-of Irrigation and Power-Gandalt Project. 

PUBLIC ACCOUNTS COMMlTTEB 

(I) Fifty.flfth Report 

SHRI M. R. MASANI (R.jkOl): I hOI 
to lipresent _ the Fifty-fifth Report of the 
'Public ACt'ounR Committee on Pinanco 
Acconnts of Central Government. 1966·67-
Chapters 1 and II of Audit Report (Civil), 
1968. 

(Ii) Fifty-se.eatII Report 

SHRI M. R. MASANI : I beg to pre­
"WIlt the Fifty-seve;lIh Report of the Public 
Accounts Committee on Audit Report 
(Ci,iI). 1968 relating to the Ministry of 
Foreign Trade and Supply (Department of 
SuWly). 

STATEMENT REFURTHER DEVBI.,OP~ 
MENTS IN NAGALAND 

THE MINISTER OF DEFENCE (SHRj. 
SWARAN SINGH) : 'os~. -

MR. SPEAKER: You may lay it ott· 
the Table of tbe House. 

SHR1.SWARAN SINGH: I lay it 0.­
tbe Table of tbe House. 

S/a/emen, 
Mr. Speaker Sir. with your permi­

ssion I wish to make a statement on the 
latest information available from NagalaM 
where our Security Forces have been deati.,. 
with the ,angs of misguided Naga element •. 
who had recently returned from Chi ... 
witb arms. 

2. The House may recall that in the 
statement made by me on the 18th Marclt,.. 
1969. in response to a Calling Attentiott 
Nori~e, I had indicated bY that Mowa 
Angami and Loviche Angami and three· 
others from Issac Swu's ganll bad beeB 
captured. 

3. MOWD Angami's galll of 170 wbleb 
had entered Nagaland on the 7rh M lrcb, 
\} 69 reached tbe underground PHESAMI 
Camp. about 80 K-ns north east 01 
Kohima. on the 15th Much. Tbe Securi~ 
ForCe<! who had been instructed to appre­
hend the.e gangs and take over their weapon. 
locared this camp and threw a tilht cordoa 
around it. A. a result of the pressure ~er­
ted by our Security Forces. 165 members 
of this "an, were di.arrmd and apprehen­
ded on the 2Rth March. 1969. This completea 
the capture or all members of MOWD AOS­
ami's Ian!! of 170. A total or 161 weaDO_ 
were reccwere1 fro'll this gantJ. The. 
included four 6!l m'll mortars, ODC rocket 
launcher. eleven 7.62 mm LMGs. 89 semi­
autO'll.tlc rifles. ten .3 13 rifles. 42 IUbo 

m'lchine guns and 6 pi<tols. Over and· 
above these. a large quantity or am'llunltioa· 
wac al.o recovered. Bulk of the ... arms and 
ammunition are of Chinese orilin. 

A. a resutt of the action talcen by our 
Security Forces. t •• ac Swa's gang ."lit Into 
several <'Il11l II'OUPS. These group. an 
heing continuously chased and tbo area .. 


